
SHRI B.S.V. PRAKASH KUMAR
MEMBER (J)

SHRI V. NALLASENAPATHY
MEMBER (T)

ATTENDENCE CUM ORDER SHEET OF THE HEARING OF MUMBAI BENCH OF THE
NATIONAL COMPANY LAW TRIBUNAL ON 14,I2,2O1.7

NATIONAL COMPANY LAW TRIBUNAL
MUMBAI BENCH MUMBAI

C.S.P. No. 993 / IMAH) / 2ot7

(]ORAM

NAME OF THE PARTIES: JM Financial Institutional Securities Ltd. & 2 Ors

SECTION OF THE COMPANIES ACT: 391 to 394 of the Companies Act 1956
and 230 to 232 oI the Companies Act, 2013.

S. No NAME DESIGNATION SIGNATURE

ORDER

CSP No. 993/230-23ZNCLT/MB/MAw2017

Company Petition is allowed, vide separate order.

sd/-
N B.S.V. PRAKASH KUMAR

Member (Judicial)Member (Technical)
THY

sd/-


